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Tribal young girls
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STATEMENT BY MINISTER

Adult Education Programme to-
gether with the Report of the
Review Committee on the Nation-
al Adult Education Programme

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAI, WELFARE
(SHRI P. K. THUNGON). Sir, I beg
to lay op the Table a statement re-
garding Adult Educatio, Programme
and also a copy of the repor; of the
.Review Committee on the National
‘Adult Education Programme. [Placed

in library. See No, LT-4129/82].

Udaigin
8 p.M,

REFERENCE TO THE REPORT-
ED SALE OF TRIBAL YOUNG
GIRLS AND WOMEN. IN G
UDAIGIRI OF PHULBANI DIS-
TRICT IN ORISSA

SHRI SHYAM SUNDER MOHA-
PATRA (Orissa): Mr. Deputy
Chairman, Sir, I am thankfu]l to you
that you have given me the permis-
sion to raise this matter about a par-
ticular tribal area of Orissa—
G. Udaigirj in Phulbani district—
where young tribal girls and women
are being sold out to outside districts
and outside States. With greai diffi-
culty a photographer has collected the
facts about these young girls and
women who have beep deserted by
their husbands who are Government
officers, who are contractors and who
are traders. It hag created such a
panic ipn the society in Orissa, parti-
cularly among the tribal people, that
1t needs the attention of the Home
Minister particularly...

SHRI INDRADEEP SINHA: You
give it to the Home Minister.

SHRI SHYAM SUNDER MOHA-
PATRA: I am giving it just now.
As many as 16 ML.As. of our
Congress (I) Party, including the
Deputy Speaker and a Deputy Minis-
ter, have given a representation to
the Chief Minister to probe into this
matter and do something immedi-
ately, so that the culture, the tradi-
tion, the pristine glory, modesty and
dignity of the womepn will be pre-
scrved in the area. This is a very im-
portant matter and I bring it to the
notice of the Home Minister. T will
give all the records that 1 have jn my
possession,
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SHRI HAREKRUSHNA MALLICR
(Orissa). Sir, while replying to the
debate, the hon. Home Minister just
went on in a light vein. Anyhow that
matter has been solved. But it is on
record thag people belonging to hig
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own party whe happen to be former
Chief Ministers of ®States, former
Defence Minister and also at the mo-
ment an esteemeg Member of the
Lok Sabha, have saig that the Gov-
ernments in Stateg have been going
on with Aljbaba and forly thieves
and he would have done well by re-
moving such Governments. This is
the Counci} of States which is inter-
ested in the affairg of the States and
hag the right and also the responsibi-

lity to see how different States are
functioning. I am sorry that the
Home  Minister has completely

blacked that out. He cannot escape
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and the Government cannot escape by
saying that corruption is a global
phenomenoy and all that. The hon.
Home Minister hags not mentioned
aything about this and he has com-
pletely blackeq it out.
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--..~  The House then adjournec
= sine die at three minutes past
eight of the clock.
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